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Sh. Anil Kumar, PCS for the Petitioner and Sh. Rakesh Kumar, Advocate for the
Respondent are present.

The learned counsel for the Respondent seeks time to file consequential reply.,
Notwithstanding the above, the learned PCS appearing for the applicant pointed out
about some observation reflected in our order dated 7t May, 2019 contending that
due to some inadvertence the Respondents orally opposed the application for
amendment. In fact the amendment application was never opposed at all by the
learned counsel for the Respondent. In fact, he had fairly conceded for allowing such
amendment application. Hence, it is requested that such observation made to be
expunged from the order dated 7" May, 2019.

Mr. Rakesh Kumar, the learned counsel for the Respondent who is present in person
confirm this submission and stated that he did not oppose the amendment application
but he had conceded with for allowing amendment application.

By taking in consideration such statement made by Mr. Rakesh Kumar, the
Respondents counsels we are of the view that our order dated 7% May, 2019 need
some rectification and to be modified suitably to the extent that it should be read that
in paragraph-2 of the order that the respondent counsel did not file a formal reply
nor opposed the amendment application. The petitioner counsel is directed to file a
formal speaking to minutes in the Registry of this Court so that it can be taken on
record.

In view of this, the respondent is granted liberty to file consequential reply in the
main company petition.

List the matter on 16™ August, 2019.
Dated: 22.07.2019
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